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IN THE NATIONAL GREEN TRIBUNALPRINCIPAL BENCH,
NEW DELHI
ORIGINAL APPLICATION NO. 86 of 2025

IN THE MATTER OF:

Raj Prakash Yadav ..APPLICANT
VERSUS

MOoEF&CC & Ors. ...RESPONDENT

REPLY ON BEHALF RESPONDENT 4 & 5 OF MEMBER SECRETARY,
SEIAA & SEAC, UTTAR PRADESH IN COMPLAINCE TO THE ORDER
DATED 03.03.2025. ALONG WITH SUPPORTING AFFIDAVIT.

I, VIDHYOTMA BHARTI, aged about 49 years W/o. Dr G.L. Nigam, is presently
posted as ASSISTANT DIRECTOR., REGIONAL OFFICE., NOIDA,
DIRECTORATE OF ENVIRONMENTAL, UP having an office at E-12/1,
NOIDA, UTTAR PARDESH. Presently at New Delhi do hereby solemnly affirm
and state as under:

1. That I am posted as stated above and well conversant with the facts of the
present case and as such competent to swear this affidavit before this Tribunal
on behalf of member secretary seiaa, by authorization through email dated
02.07.2025 . Copy of the email is annexed herewith as Annexure-3.

2. That the accompanying Reply has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying Reply are true and correct, and the
Knowledge has been derived from official records and nothing material has

been concealed therefrom.
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1. That the answering Respondent deny each and every statement, contention,
submission, allegation, and/or averment made by the Appellant in the
complaint, which is contrary to or inconsistent with the present reply or the
records of the case. It is categorically stated that all such statements,
submissions, or averments made by the Appellant that are inconsistent with
what is submitted in this reply are denied in totality, except those which are
specifically and expressly admitted hereinafter. Furthermore, it is submitted
that any omission to deny any of the averments made by the Appellant should
not be construed as an admission on the part of the answering Respondents,

and no adverse inference should be drawn from such omissions.

2. That the Hon’ble National Green Tribunal has passed an Order dated
03.03.2025 in the matter of Original Application No. 86/2025 Raj Prakash
Yadav Versus MoEF&CC & Ors. The Executive part of the order is as

follows-

... “2. He submits that the DSR prepared for Agra by a private
consultant cannot be sustained. The Applicant has also challenged the
advertisement dated 05.12.2024 for grant of mining lease on the basis
of DSR in question.

3. Issue Notice to the Respondents for filing to their reply by way of
affidavit.

4. The Applicant is directed to serve the Respondents and file affidavit
of service atleast one week before the next date of hearing.

5. List on 03.07.2025.
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3. That the Ministry of Environment and Forest, Government of India, by its
notification dated 14-09-2006 (as amended) has made Prior Environmental
Clearance a mandatory pre-condition for the establishment or expansion of
any project or activity listed in the Schedule appended thereto, including all
new projects, all expansions or modernizations that cross threshold limits, and
any change in product-mix beyond the specified range, the objective being to
Impose necessary restrictions or prohibitions based on potential

environmental impacts.

4. That under the said notification environmental clearance for matters falling
under Category “A” of the Schedule is to be obtained from the Central
Government in the Ministry of Environment and Forests, while clearance for
matters falling under Category “B” is to be obtained at the State level from
SEIAA, such decision necessarily resting on the recommendations of a duly
constituted SEAC.

5. That SEIAA-UP and SEAC-UP were constituted by notification S.O. 3338(E)
dated 16-10-2017 and reconstituted by notification S.O. 2276(E) dated 11-06-
2021 issued by the Ministry of Environment, Forest & Climate Change; the
Directorate of Environment, Government of Uttar Pradesh, has been
designated to function as the Secretariat to both bodies, and all proposals for
Prior Environmental Clearance received by SEIAA-UP are dealt with strictly

in accordance with the EIA Notification, 2006, as amended.

6. It becomes necessary to mention here that the reconstituted SEIAA-UP and
SEAC-UP vide notification S.O. 2276(E) dated 11-06-2021 issued by the
Ministry of Environment, Forest & Climate Change has been dissolved on 10-
6-2025.
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7. That the original text of the EIA Notification, 2006, did not expressly provide
for approval of DSRs by SEIAA; consequently, a clarification was sought
from the Ministry vide letter dated 16-11-2023, and by its letter dated 04-12-
2023 the Ministry clarified that, pursuant to its notification dated 25-07-2018
and in harmony with the decisions of the Hon’ble Supreme Court in State of
Bihar v. Pawan Kumar (order dated 10-11-2021) and the Hon’ble NGT in
O.A. No. 34/2022 (order dated 29-09-2022), every DSR must be submitted to
SEAC for evaluation and to SEIAA for approval, the DSR being prepared in
consonance with the Sustainable Sand Management Guidelines 2016 and the

Enforcement and Monitoring Guidelines for Sand Mining 2020.

8. That the Hon’ble Tribunal, while perusing the earlier reply affidavit,
expressed dissatisfaction because it did not explicitly confirm whether a
scientific replenishment study had been completed prior to preparation of the
DSRs for Agra; it is respectfully reiterated that the replenishment study is in
fact conducted by the District Magistrate in coordination with DGM, copies
where of have been uploaded on the respective District Mining Portals by the
District Administration / Mining Department in compliance with SEIAA
conditions, a copies of the replenishment studies in this case is annexed herein

as Annexure 1.

9. That the District Survey Report (“DSR”) for minor-mineral (sand) mining is
prepared at the district level under the overall supervision of the District
Magistrate in close coordination with the District Mining Officer and the
technical personnel of the Directorate of Geology & Mining, Uttar Pradesh;

the said authorities conduct ground-trothing, geo-referenced mapping, drone
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photography, cross-sectional river surveys, public-hearing consultations and
compilation of baseline environmental data in strict conformity with para
4.1.1(a) of the Enforcement and Monitoring Guidelines for Sand Mining,
2020, which mandates that a DSR be completed before any auction, e-auction,
grant or renewal of a mining lease or issuance of a Letter of Intent by the

Mining Department.

10.That an integral and mandatory component of the aforesaid exercise is the
conduct of a scientific replenishment study in two hydrological seasons,
namely the pre-monsoon survey conducted during April-May and the post-
monsoon survey conducted during October—November, wherein the joint
team measures river-bed levels with differential GPS, records flow velocity,
analyses suspended-sediment load and determines volumetric accretion or
erosion, the certified findings of both seasonal surveys being appended
verbatim to the working papers of the draft DSR and constituting the factual

substratum of its sustainable extraction plan.

11.That upon completion of drafting, together with the authenticated pre- and
post-monsoon replenishment reports, GIS shape-files and certification of the
District Magistrate, the Director, Directorate of Geology & Mining (“DGM”),
forwards the consolidated dossier to the State Environment Impact
Assessment Authority, Uttar Pradesh (“SEIAA-UP”), for statutory appraisal
in accordance with the EIA Notification dated 14-09-2006 (as amended).

12.That SEIAA-UP, acting on the recommendations of the State Expert
Appraisal Committee (“SEAC-UP”), first verifies that the replenishment

study precedes and underpins the extraction calculations in the DSR and that
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both documents have been uploaded on the District Mining Portal; only upon
affirmative satisfaction of these conditions does SEIAA-UP record its
approval, otherwise the dossier is remanded for rectification, it being a
specific condition of every approval that the replenishment study shall form

the basis of the DSR and remain publicly accessible online for all.

13.That SEIAA-UP and SEAC-UP, in their joint meeting dated 02-02-2024,
adopted a written Standard Operating Procedure (“SOP”) which prescribes
the uniform chapter-wise format of every DSR, mandates enclosure of both
seasonal replenishment studies, fixes a ten-day timeline for uploading the
replenishment study and the approved DSR on the District Portal, stipulates
simultaneous intimation to DGM and the District Administration, and
provides that no approval shall be granted unless the replenishment study is
first scrutinized for conformity with the Sustainable Sand Management
Guidelines 2016 and the Enforcement and Monitoring Guidelines for Sand
Mining 2020; the said SOP is binding on all district authorities and on every
appraisal undertaken by SEIAA-UP.

14.That the District Survey Report (DSR), comprising the data of the
replenishment study conducted for each district for the period 2023-24, was
examined with due diligence by the competent authorities prior to according

approval to the respective DSR.

15.That in compliance with the foregoing protocol the DSR of District Agra was
considered in the joint meeting of SEAC-1 & SEAC-2 held on 10-09-2024,
where the Committee recommended approval; the matter was thereafter
placed before the 844t meeting of SEIAA-UP on 08-10-2024, wherein
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SEIAA-UP concurred with SEAC and approved the DSR, the approval being
communicated to the Director, DGM, and the District Magistrate by letter No.
655/Parya./Samanya/2023 dated 17-10-2024. A copy of the Letter dated 17-
10-2024 is being filed herewith and marked as Annexure 2.

16.That the specific conditions imposed by SEIAA-UP while granting the above
approvals mandated the submission and public uploading of the replenishment
study, and the DSRs prepared in compliance with those conditions, as
recorded in the minutes of SEIAA meetings, had earlier stood in abeyance but

have now been reinstated upon removal of such abeyance.

17.That SEIAA-UP undertakes to hear every project proponent promptly and
fairly, to pass reasoned and speaking orders consistent with natural justice,
and to ensure that no future lapse occurs in the processing of DSRs or

Environmental Clearance applications.

18.That as and when additional districts upload their replenishment studies and
forward their DSRs, the appraisal and grant of Environmental Clearance shall
be resumed in a phased and coordinated manner strictly in accordance with
the Sustainable Sand Mining Guidelines, 2016, the Enforcement and
Monitoring Guidelines for Sand Mining, 2020, the clarifications issued by the
Ministry, and the binding directions of this Hon’ble Tribunal.

19.That in view of the foregoing facts and circumstances the operative portion of
the order dated 03-03-2025 stands duly complied with, and it is humbly
porayed that this Action-Taken Report / Additional Affidavit be taken on
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record and that the deponent be discharged from further obligations in
the present matter.
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record and that the deponent be discharged from further obligations in the present matter.


ANNEXURE61

REPLENISHMENT STUDY WITH RESERVE
ESTIMATION REPORT AS PER TECHNICAL AUDIT
OF RIVER BED MINING LEASE

02-11-2024

Technical Audit of Baipur Sand Mining Project
Gata no-32, Village Baipur Ehetmali Tehsil- Sadar Tehsil, District- Agra U.P
Lease Area 6.07 (Ha) in River Bed of Yamuna

LOCATION MAP

PREPARED BY

ECO CONSULTANT SERVICES
B-1/1G, Vishesh Khand-1, Gomti Nagar Lucknow 226010
NABET Registration No.: NABET /EIA/2225 /IA0109
Validity:- August 29, 2025




REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

REPLENISHMENT STUDY

As per the provisions of EM Guidelines for Sand Mining - 2020, initially replenishment study
requires four surveys-

1. The first survey needs to be carried out in the month of April for recording the level of
mining lease before the monsoomn.
The second survey is at the time of closing of mines for monsoon season. This survey
will provide the guantity of the material excavated before the offset of monsoon,
The third survey needs to be carried out after the monsocon to know the guantum of
material deposited /replenished in the mi ling lease.
The fourth survey at the end of March to knmow the guantity of material excavated during
the financial year.

(For the subsequent years, there will be a requirement of only three surveys, The results of
year-wise surveys help the state government to establish the replenishment rate of the river.
Based on the replenishment rate future auction may be planned]

METHODOLOGY FOR REPLENISHMENT STUDY:

Physical survey of the field by the conventional method Adopted as one of the approved

parameters of the Guidelines-

*  The current study has been done on the basis of Physical Survey.

» DGEPS and other survey tools were used to define the fopography and contours of the
lease area.

ORIGIN AND CONTROL OF MINERALIZATION

The river bed sand replenished every year with the sand carried out with flow of water in
monsoon and there is no such control of mineralization as it depends on the nature of flow of
river water.

DEPOSITION OF MINERALS IN RIVER BED

When the sediment transporting capacity of a river at a particular point becomes less than the
sediment load being carried, as a result of reduction the velocity due to an increase in cross
section or reduction in slope of the river, the excess sediment gets deposited on the river bed.

GEOMORPHOLOGY

With increase or decrease of predominant flow and sediment load of a river, there is a change in
river bed level. Although changes in channel depth caused by aggradation or degradation of the
river bed can be simulated, changes in width cannot. When attempting to model a natural
system like fluvial morphology this is a significant limitation because channel cross section
usually changes with time, and adjustment of both width and depth (in addition to changes in
the planar form, roughness and other attributes) are quite common. River with adjustiments may
occur due to a wide range of morphological changes and channel responses. It may be widening
or narrowing,

@ EcoConsultant Services




REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

SEDIMENTATION 5TUDY

The water moving-over the land surface is the dominant agent of land space alteration. Near
surface weathering provides sediment load for the flowing streams. Some of the load gets
deposited along the path of the river and only the rivers to the sea carry a fraction of the total
material waste from the lands. In fact, the land space evolves essentially due to the water
flowing over it in small rills and gullies, joining to form small streams, which combine to form
rivers. The process of these watercourses eroding and conveyving water is a continuous process
and has been going on since the formation of this planet and the elements surrounding it. Hence,
rivers are ever changing but in a man's lifetime it may not be much depending on the land space
through which it passes. The general adjective fluvial (from Latin fluvial meaning river) is Lease
for the work done by river and fluvial system and applies to all the area draining a particular
river extending from the drainage divides in the source areas of water and sediment, through
the channels and vallevs of the drainage basin, to depositional area such as the coasts.

1 BAIPUR EHTHMALI GATA NO-(32) BOREHOLE Lagend |
LITHO -LOG STATION MAP OF LEASE AREA @ BoNEHDLE

LEATE AREA
PLLAR COORDMNATE

Gaogfe Earth

Fig.No.1: Borehole LITH-LOG Station
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING

PROJECT

Mine Lease area Pillar Geo- Coordinate

Fillar No.

Latitude

Longitude

27°17'32.82"N

77°57'16.27"E

27°17'26.30"N

77°57'15.78"E

27°17'28.54"N

77°57'26.21"E

27°17'35.16"N

77°57'26.80"E

Latitude

0 -LO

Table.No.1: Borehole lith-log data

Longitude

Depth
(m)

Effective |
Layer/

Depth of
Sand(m]) |

Type
Reserve
Observed

2717 3240°N

77°57'16.52"E

27°17'2663™N

77°57'16.22"E

21727 27N

J1°57T'1844'E

2771727 79"N

J7°57'20.71"E

[y
E.I'IN

27717 2829"N

77757 23.37°E

)
Ln

27°17'28.80"N

J7°57'25.05"E

27°17'28.66™N

J7°5T1662"E

27°17'29.35"N

77°5719.08"E

e oo B H=ad ot oA B

27°1730.08"N

JI°57T'21L70"E

27717 30.57"N

F77°57'2428"E

2717 3LA20™N

J7°57'1674"E

2T°17°32.37"N

JI°5T20.22"E

27°17'32.68"N

J7°57'21.89"E

27°17'33.08™N

77°57'2405"E

27°17'3217"N

77757 25.51"E

3
3
3
b
3
b
3
3
3
3
3
3
3
3

[ad | =
MHMNNMI\JMWM

Table.No.2: Post Monsoon Deposit Calculation

Total Effective Bore Hole Locations

14

Average depth of Sand (b/a) [§)

2

Workable Lease Area (inha)) 6.07
Estimated Sand Deposit = B*C*10000 [in cum) 1,21,400
Geological Reserve {cuum] 1,682,100
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

Fig.No.Z: SURVEY PLAN

SURFACE PLAN
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

CROSS SECTION

BAIPLR EHTHMALI 32

Table.No.3:
Particular

_Hard Compact soil area

Mined out area submerged under water

Workable area
Total Sanctioned Area
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

CONCLUSION:

The specific project is for sand mining over an area of 5.38 ha on the riverbed of Yamuna River,
The location of the project is at Village- Madra, Tehsil-Sadar Tehsil, District- Agra, Uttar Pradesh.

The Replenishment study Technical Audit has been conducted on dated 02/11/2024.

Table No.4: The Summary of findings

Post-monsoon reserve
Estimation Results

A Tokal Lease areain ha. 6.07 ha

C Compact soil within lease area 0.0 ha

D Mined out area submerged under 0.0 ha

water

| E=A-(B+C+D) Effective Workable area 6.07 ha

F (Borehole
reading)

G=(ExF)x Present 5and Deposit Estimated (in

10000 workable area) (Mineable)

Details

Average depth of sand in meter 20m

1,21,400 ciwm

OBSERVATION AND CONCLUSION

# The Reserve Estimation studies in the river besd site of Madanpur were
conducted on 02-11- 2024. DGPS Co-ordinates were determined with the help of
hand-held GPS so that the lease area boundaries are obtained. Simple grid
sampling technique was used for sand reserve estimation. The entire lease area
was divided into square grids of equal sizes {100m X 100m sach) so that an even
distribution of the lease area can be obtained. The square grids were numbered
and depth of sand from each grid before intersacting ground water below bed
was obtained with the help of digging equipment's such as Auger, spade, hand
shovel, hammer, measuring tape etc.

The total lease area is 6.07 ha. And after the monsoon season mining pits filled
with sandy seil (approx. 10%) and (20%6) fine sand deposit in pits.
After study the total quantity available i= 1, 21 400 cubic meters.
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

Fig.No.5: Site Photographs
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

DGPS Survey of mine lease area

e ———————————————————————————————————
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

Annexure |
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

Annexure I1

0 Scanned with OREN Scamm=r

Khasra map of the Lease area
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07) OF BAIPUR EHTMALI SAND MINING
PROJECT

ACCREDITATION BY NABET
Certificate. No.- NABET/EIA/2225/IA 0109, Validity- 29/08/2025
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REPLENISHMENT STUDY WITH RESERVE
ESTIMATION REPORT AS PER TECHNICAL AUDIT
OF RIVER BED MINING LEASE

02-11-2024

Technical Audit of Swami Ehtmali Sand Mining Project
Gata no-1,2, Village Swami Ehtmali Tehsil- Sadar Tehsil, District- Agra U.P
Lease Area 6.07 (Ha) in River Bed of Yamuna

LOCATION MAP
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

REPLENISHMENT STUDY

As per the provisions of EM Guidelines for Sand Mining - 2020, initally replenishment study
reguires four surveys-

1. The first survey needs to be carried out in the month of April for recording the level of
mining lease before the monseon.
The second survey is at the time of closing of mines for monsoon season. This survey
will provide the quantity of the material excavated before the offset of monsoon.
The third survey needs to be carried out afer the monszoon to know the quantum of
material deposited/replenished in the mi ling lease.
The fourth survey at the end of March fo know the guantity of material excavated during
the financial yvear.

{For the subsequent years, there will be a reguirement of only three surveys. The results of
year-wise surveys help the state government to establish the replenishment rate of the river
Based on the replenishment rate future auction may be planned)

METHODOLOGY FOR REPLENISHMENT STUDY:

Phvsical survey of the field by the conventional method Adopied as one of the approved
parameters of the Guidelines-

s The current study has been done on the basis of Phvsical Survey.
= DGPS and other survey tools were used to define the topography and contours of the
lease area.

ORIGIN AND CONTROL OF MINERALIZATION

The river bed sand replenished every year with the sand carried out with fow of water in
monsoeon gnd there is no such control of minsralization as it depends on the nature of flow of
river water.

DEPOSITION OF MINERALS IN RIVER BED

When the sediment transporting capacity of a river at a particular point becomes less than the
sediment load being carried, as a result of reduction the velocity due fo an increase in cross
section or reduction in slope of the river, the excess sediment gets deposited on the river bed.

GEOMORPHOLOGY

With increase or decrease of predominant flow and sediment load of a river, there is a change in
river bed level. Although changes in channel depth caused by aggradation or degradation of the
river bed can be simulated, changes in width cannot. When attempting to model a natural
system like fluvial morphology this is a significant limitation because channel cross section
usually changes with time, and adjustment of both width and depth (in addition to changes in
the planar form, roughness and other atiributes] are guite commeon. River with adjustments may
oceur due to a wide range of morphelogical changes and channel responses. It may be widening
Or NArrowing.
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

SEDIMENTATION 5TUDY

The water moving over the land surface is the dominant agent of land space alteration. Near
surface weathering provides sediment load for the flowing streams. Some of the load gets
deposited along the path of the river and only the rivers to the sea carry a fraction of the total
material waste from the lands. In fact, the land space evolves essentially due to the water
flowing over it in small rills and gullies, joining to form small streams, which combine to form
rivers. The process of these watercourses eroding and conveying water is a continuous process
and has been going on since the formation of this planet and the elements surrounding it. Hence,
rivers are ever changing but in a man's lifetime it may not be much depending on the land space
through which it passes. The general adjective fluvial (from Latin fluvial meaning river) is Lease
for the work done by river and fluvial system and applies to all the area draining a particular
river extending from the drainage divides in the source areas of water and sediment, through
the channels and vallevs of the drainage basin, to depositional area such as the coasts.

SWAMI EHTHMALI GATA NO-{1,2) BOREHOLE Logend
LITHO -LOG STATION MAP OF LEASE AREA B @ soReHOE

LEASE AREM
PILLAR COORDIMATE

Google Earth

Fig.No.1: Borehole LITH-LOG Station
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING

PROJECT

Mine Lease area Pillar Geo- Coordinate

Fillar No.

Latitude

Longitude

27°15'51.00"N

77°55'51.00"E

27°15'40.00"N

77°55'57.00"E

27°15'38.00"N

77°55'51.00"E

27°15'49.00"N

77°55'46.00"E

BORE HOLE LITH-LOG DATA

_TahleNo.1: Horehole ith-logdata

Latitude Depth Effective | "‘i;ype
{m) Layer/ Reserve
Depth of Observed
Sand(m)

l:ung;i:tude

| 27°15'49.99'N | 77°55'48.65°F

2771543.06"N

77°55'47.63E

27°1546.26"N

77°55'49.00"E

27715'44.28"N

77°55'4992°E

27°15'42.35"N

77°55'50.28"E

27715'39.51"N

77°55'51.33"E

27°15'49.21"N

77°55'49.87"E

=T
3.
4,
|5.
6.
7.
8.
9.

27°15'46.96'N |

27°15'4547"N

77°55'51.04"E
77°55'52.29"E

| 27143860 ||

27°15'42.81"N

SIS RTE
77°55'52.46"E

77°55'53.68"E

27°15'41.76"N
27715'41.23"N

77°55'55.28"E

27°15'40.11"N

77°55'53.40°E

27715'40.02"N

77°55'56.00"E

O N R IR BY UL SUR ISVRISN I STY I SR TR ST I BT

_ Table.No.2: Post Monsoon Deposit Calculation
| Tatal Effective Bore Hole Locations

14

| Average depth of Sand (b/a) (m)

1.248

| Workable Lease Area (inha))

6.07

| Estimated Sand Deposit = B*C*10000 (in cum)

75,7536

| Geological Reserve [cu.m)

1,26,256
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

Fig.No.2: Surface plan
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

CROSS SECTION

CSWAMI EHTHMALI 12

o Table.No.3: o
Particular Area in ha.
Hard Compact soil area 0.0

‘Mined out area submerged under water 0.0
Workahble area 8.07

Total Sanctioned Area 6.07
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

CONCLUSION:

The specific project is for sand mining over an area of 6.07 ha on the riverbed of Yamuna River,
The location of the project is at Village- Swami Ehtmali, Tehsil-Sadar Tehsil, District- Agra, Uttar
Pradesh.

The Replenishment study Technical Audit has been conducted on dated 02,/11/2024.

Table No.4: The Summary of findings

Post-monsoon reserve

Em s Estimation Results

___ Totalleaseareainha, _ 6.07 ha

Compact seil within lease area [ 0.0 ha

Mined out area submerged under
water

Details

0.0 ha

 E=A-[B+C+D) Effective Workable area 6.07 ha
F (Borehole
reading
G=(Ex F] X Present Sand Deposit Estimated (in
10000 — weorkable srea) (Mineable)

Average depth of sand in meter 1248 m

75,753.6Cu.m

OBSERVATION AND CONCLUSION

¢ The Eeserve Estimation studies in the river bed site of Swami Ehtmali were
conducted on 02-11- 2024. DGPS Co-ordinates were determined with the help of
hand-held GPS so that the lease area boundaries are obtained. Simple grid
sampling technique was used for sand reserve estimation. The entire lease area
was divided into square grids of equal sizes {100m X 100m sach) so that an even
distribution of the lease area can be obtained. The square grids were numbered
and depth of sand from each grid before intersecting ground water below bed
was obtained with the help of digging equipment's such as Auger, spade, hand
shovel, hammer, measuring tape etc.
The total lease area is 6.07 ha. And after the monsoon season mining pits filled
with sandy soil & Hard and compact soil (approx 10%) and (90%) fine sand
deposit in pits.

o After study the total guantity available is 75,753.6 cubic meters.
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

Fig.No.5: Site Photographs

DGPS Survey of mine lease area
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

Annexure |
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT

Annexure Il
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE [6.07HA) OF SWAMI EHTMALI SAND MINING
PROJECT
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ANNEXURE-1 cont.

REPLENISHMENT STUDY WITH RESERVE
ESTIMATION REPORT AS PER TECHNICAL AUDIT
OF RIVER BED MINING LEASE

02-11-2024

Technical Audit of Madanpur Sand Mining Praject
Gata no-12MI, Village Madanpur Tehsil- Ehtmadpur Road, District- Agra U.P
Lease Area 7.28 (Ha) in River Bed of Yamuna
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (7.28) OF MADANPUR SAND MINING PROJECT

REPLENISHMENT STUDY

As per the provisions of EM Guidelines for Sand Mining - 2020, initially replenishment study
requires four surveys-

1. The first survey needs to be carried out in the month of April for recording the level of
mining lease before the monscon.
The second survey is at the time of closing of mines for monsoon season, This survey
will provide the guantity of the material excavated before the offset of monsoon.
The third survey needs to be carried out after the monsoon o lnow the guantum of
material deposited/replenished in the mi ling lease,
The fourth survey at the end of March to know the guantity of material excavated during
the financial year

{(For the subsequent yvears, there will be a requirement of only three surveys. The results of
vear-wise surveys help the state government to establish the replenishment rate of the river.
Based on the replenishment rate future auction may be planned)

METHODOLOGY FOR REPLENISHMENT STUDY:

Physical survey of the field by the convenficnal method Adopied as one of the approved
parameters of the Guidelines-

= The current study has been done on the basis of Physical Survey.

* DGPS and other survey tools were used to define the topography and contours of the
lease area.

ORIGIN AND CONTROL OF MINERALIZATION

The river bed sand replenished every year with the sand carried out with flow of water in
monsoon and there is no such control of mineralization as it depends on the nature of flow of
river water.

DEPOSITION OF MINERALS IN RIVER BED

When the sediment transporting capacity of a river at a particular peint becomes less than the
sediment load being carried, as a result of reduction the velocity due to an Increase in cross
section or reduction in slope of the river;, the excess sediment gets deposited on the river bed,

GEOMORPHOLOGY

With increase or decrease of predominant flow and sediment load of a river, there is a change in
river bad level. Although changes in channel depth caused by aggradation or degradation of the
river bed can be simulated, changes in width cannot. When attempting to model a natural
system like fluvial morphelogy this is a significant limitation because channel cross section
usually changes with time, and adjustment of both width and depth {in addition to changes in
the planar form; roughness and gther attributes] are quite commeon. RBiver with adjustimenis may
occur due 0 a wide range of morphological changes and channel responses. [t may be widening
Or narrowing.
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (7.28) OF MADANPUR SAND MINING PROJECT

SEDIMENTATION STUDY

The water moving over the land surface is the dominant agent of land space alteration. Near
surface weathering provides sediment load for the flowing streams. Some of the load gets
depesited along the path of the river and only the rivers to the sea cartv a fraction of the total
material waste from the lands. In fact, the land space evolves essentially due to the water
flowing over it in small rills and gullies, joining to form small streams, which combine to form
rivers. The process of these watercourses eroding and conveying water is a continuous process
and has been going on since the formation of this planet and the elements surrounding it. Hence,
rivers are ever changing but in a man’s lifetime it may not be much depending on the land space
through which it passes. The general adjective fluvial (from Latin fluvial meaning river] is Lease
for the work done by river and fluvial system and applies to all the area draining a particular
river extending from the drainage divides in the source areas of water and sediment, through
the channels and valleys of the drainage basin, to depositional area such as the coasts.

MADANPUR GATA NO-{(2Z Ml) BOREHOLE
' LITHO -LOG STATION MAP OF LEASE AREA

Google Earth
"

Fig.No.1: Borehole LITH-LOG Station
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (7.28) OF MADANPUR SAND MINING PROJECT

BORE HOLE LITH-LOG DATA

Table.No.1: Bnreh_ule lith-iug data

I Borehole

log

Latitude

Longitude

[ Depth

(m)

Effective
Layer/

Depth of

| Sand(m])

Zero Level
(Reference
Point)

27°15'44.82"N

787 0'36.25°E

EH1

27°15°40.86"N

78°0'37.95'E |

EH2

27°15'39.85"N

787 0'41.16°E

BH3
BH4

27715'38.10"N

2715 3886'N |

F8° 0'4444'E

78° 0'4754'E |

EHS5

BHE

27°1537.01°N

27°15'368.13"N

78°0'50.78'E |

75 0'53.87E ]

oo | =l e |t s |

BH7
EHS

2771543, 70°N |

2771542 T3'N

78°0'3687°E |

78° 0'39.56"E |

EH?

27°15'42.00"N

78° 0'42.85'E |

BH1D

27°15'41.08"N

78° 0'46.32"E |

BH11

27715'40.29"N

787 049.31"E

BH1Z
BH13

27°15°39.06"N

2771 5'38,3?"1\].

787 0'52.02°E |

78° 0'54.67°E

BH14

27°1537.30°N

Table.No.2: Post Monsoon Deposit Calculation

787 0'55167E |

P ) Lol | ol | L | L) | e ) e

| Total Effective Bore Hole Locations

| Average depth of morrum (b/a) (m)

| Workable Lease Area (in ha.)

| Estimated Sand Deposit = B*C*10000 (in cum)

| Geological Reserve [cuum])
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (7.28) OF MADANPUR SAND MINING PROJECT

Fig.No.2; Surface plan
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (7.28) OF MADANPUR SAND MINING PROJECT

CROSS SECTION

MADANPUR

Table.No.3:
Particular

Hard Enmpact soil area

Mined out area submerged under water
Workable area
Total Sanctioned Area
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (7.28) OF MADANPUR SAND MINING PROJECT

CONCLUSION:

The specific project is for sand mining over an area of 7.28 ha on the riverbed of Yamuna River.
The location of the project is at Village- Madanpur, Tehsil-Ehtmadpur Tehsll, District- Agra, Uttar
Pradesh.

The Replenishment study Technical Audit has been conducted on dated 02/11/2024.

Table No.4: The Summary of findings

Post-monsoon reserve

Detail
etans Estimation Results

A Total Lease area in ha. 7.28ha

C Compact soil within lease area 0.0 ha

D Mined out area submerged under 0.0 ha
water

E=A-(BiC+Dy |  FfiectiveWorkableares 72808

F (Borehole

: Average depth of sand in meter 1.2m
reading)

G=(ExF)x Present Sand Deposit Estimated (in

10000 workable area) (Minsable) 87,360 cum

OBSERVATION AND CONCLUSION

® The Reserve Estimation studies in the river bed site of Madanpur were
conducted on 02-11- 2024. DGPS Co-ordinates were determined with the help of
hand-held GPS so that the lease area boundaries are cbtained. Simple grid
sampling technigue was used for sand reserve estimation. The entire lease area
was divided into square grids of equal sizes (100m X 100m sach) so that an even
distribution of the lease area can be obtained. The square grids were numbered
and depth of sand from each grid before intersecting ground water below bed
was obtained with the help of digging equipment's such as Auger, spade, hand
shovel, hammer, measuring tape etc.
The total lease area is 7.28 ha. And after the monsoon seasen mining pits filled
with sandy seil & Hard and compact soil (approx. 1094) and [90%) fine sand
deposit in pits.

* After study the total quantity available is 87,360 cubic meters.
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Fig.No.5: Site Photographs

DGPS Survey of mine lease area
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

REPLENISHMENT STUDY

As per the provisions of EM Guidelines for Sand Mining - 2020, initially replenishment study
requires four surveys-

1, The first survey needs to be carried out in the month of April for recording the level of
mining lease before the monsoomn.
The second survey is at the time of closing of mines for monsoon season. This survey
will provide the guantity of the material excavated before the offset of monsoon,
The third survey needs to be carried out after the monscon fo know the quantum of
material deposited /replenished in the mi ling lease.
The fourth survey at the end of March to know the guantity of material excavated during
the financial year,

(For the subseguent years, there will be a requirement of only three surveys. The results of
year-wise surveys help the state government to establish the replenishment rate of the river.
Based on the replenishment rate future auction may be planned)

METHODOLOGY FOR REPLENISHMENT STUDY:

Physical survey of the field by the conventiona! methed Adopted as one of the approved
parameters of the Guidelines-

*  The current study has been done on the basis of Physical Survey.
« DGPS and other survey tools were used to define the topography and contours of the
lease area.

ORIGIN AND CONTROL OF MINERALIZATION

The river bed sand replenished every year with the sand carried out with flow of water in
monsoon and there is no such control of mineralization as it depends on the nature of flow of
river water.

DEPOSITION OF MINERALS IN RIVER BED

When the sediment transporting capacity of a river at a particular point becomes less than the
sediment load being carried, as a result of reduction the velocity due to an increase in cross
section or reduction in slope of the river, the excess sediment gets deposited on the river bed.

GEOMORPHOLOGY

With increaze or decrease of predominant flow and sediment load of a river, there is a change in
river bed level. Although changes in channel depth caused by aggradation or degradation of the
river bed can be simulated, changes in width cannot. When attemipting to model a natural
system like Huwvial morphology this is a significant limitation because channel cross section
usually changes with time, and adjustment of both width and depth (in addition to changes in
the planar form, roughness and other attributes] are guite commeon. River with adjustments may
occur due to a wide range of morphological changes and channel responses. It may be widening
or narrowing,
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

SEDIMENTATION STUDY

The water moving over the land surface is the dominant agent of land space alteration. Near
surface weathering provides sediment load for the flowing streams. Some of the load gets
depesited along the path of the river and only the rivers to the sea carry a fraction of the total
material waste from the lands. In fact, the land space evolves essentially due to the water
flowing over it in small rills and gullies, joining to form small streams, which combine to form
rivers. The process of these watercourses eroding and conveying water is a continuous process
and has been going on since the formation of this planet and the elements surrounding it. Hence,
rivers are ever changing but in a man’s lifetime it may not be much depending on the land space
through which it passes. The general adjective fluvial (from Latin fluvial meaning river) is Lease
for the work done by river and fluvial system and applies to all the area draining a particular
river extending from the drainage divides in the source areas of water and sediment, through
the channels and valleys of the drainage basin, to depositional area such as the coasts.

t MADRA GATA NO-(1034) BOREHOLE Lugand
LITHO-LOG STATION MAP OF LEASE AREA @ s0RsH0E

LEASE AREM
PILEAN COORIINATE

Google Earth

Fig.No.1: Borehole LITH-LOG Station
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

Mine Lease area Pillar Geo- Coordinate

Pillar No.

Latitude
27°10'45.87"N

Longitude
78°8'10.84"E

27°10°'51.13"N

78°8'15.87"E

27°10'51.26"N

78° 8'24.51"E

27°10'45.61"N

78°5'25.43"E

BORE HOLE LITH-LOG DATA

Table.No.1: Borehole lith-log data

Borehole
log

Latitude

Longitude

Depth
(m)

Effective
Layer/
Depth of
Sand(m)

Zero Level
(Reference
Point)

27°10'50.17"N

787 7'57.32"E

EBEH1

27°10'46.81"N

27°10'46.87"N

78°8'12.78'E

7B E16.01"E

27°10'46.66"N

787 8'19.23"E

27°10°'46.23"N

78°8'22.69"E

27°10'46.18"N

78°8'2458"E

27°10°4B.57"N

78 8'1437'E

277104814 N

78" 8'16.78'E

27°10'47.99"N

78°8'19.78"E

27°10'47.39"N

787 82261E

27°1049.79"N

78°8'17.72"E

27°10'49.58"N

7B E19.267E

27°10'49.54"N

78°3'21.21'E |

27°10°'49.63"N

78°8'2286"E

27°10'48.57"N

78° 8'24.04"E

Table.No.2: Post Monsoon Deposit Calculation

Total Effective Bore Hole Locations

Average depth of Sand (b/a) (m)

Workable Lease Area [in ha.)

Estimated 5and Deposit=B*C*10000 [in cum)

Geological Reserve [cuwum)

eI iiiiit- bith}hAT}TI—.  i}iibbbAhBAhh—ILiii'fiasi—-iiiiik AR IIIiiiiriii i B} BB EBBiMiiB  IitC b Asiiiiiiie- it M Li—M—S—S—mM———i_———
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

Fig.No.2: Surface plan

SURFACE PLAN

_ LEGEND
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

Table.No.3:
Particular Area in ha.

Hard Compact soil area | 1.67

Mined out area submerged under water _ 0.71
Workable area 3.0

Total Sanctioned Area | 5.38
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

CONCLUSION:

The specific project is for sand mining over an area of 5,38 ha on the riverbed of Yamuna River.
The location of the projectis at Village- Madra, Tehsil-Sadar Tehsil, District- Agra, Uttar Pradesh.

The Replenishment study Technical Audit has been conducted on-dated 02/11/2024.

Table No.4: The Summary of findings
Post-monsoon reserve
- - Estimation Results
Total Lease area in ha. 5.38ha
Compact soil within lease area 167 ha
Mined out area submerged under 0.71 Ha
water
E=A-(B+C<D) Effective Workable area 3.0ha
F [(Borehole
reading)
G=(ExF)= Present Sand Deposit Estimated (in
10000 workable area) [Mineable)

Details

Average depth of sand in meter 0.96m

28,800 cum

OBSERVATION AND CONCLUSION

¢ The Reserve Estimation studies in the river bed site of Madra were conducted on
02-11- 2024. DGPS Co-ordinates were determined with the help of hand-held
GPS so that the lease area boundaries are obtained. Simple grid sampling
technique was used for sand reserve estimation. The entire lease area was
divided into square grids of equal sizes (100m X 100m each) so that an even
distribution of the lease area can be obtained. The square grids were numbered
and depth of sand from each grid before intersecting ground water below bed
was obtained with the help of digging equipment’s such as Auger, spade, hand
shovel, hammer, measuring tape etc.
The total lease area is 5.38 ha. And after the monsoon season mining pits filled
with sandy soil & Hard and compact soil (approx. 4094) and (60%) fine sand
deposit in pits.

s After study the total quantity available is 28,800 cubic meters.
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REPLENISHMENT STUDY WITH RESERVE ESTIMATION REPORT AS PER. TECHNICAL
AUDIT OF RIVER BED MINING LEASE (5.38 HA) OF MADRA SAND MINING PROJECT

Fig.No.5: Site Photographs

DGPS Survey of mine lease area
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Annexure I1

D e anpnwd with OXEN Scanner

Khasra map of the Lease area
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ANNEXURE-2

T swm s b % ore @ den 182 AoTnosto BEE 23.08.2024 wr
i g A0TE0ATD- FAGE TTH @ 1w wim faive g W R b Rl 0.
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mn'-;itighqmﬂ & W S wEe e T -

The District Survey Report (DSR) shall be updated once in five years as mentioned in

MoEFE&CC, Govt. of India Notification No. 5.0. 141(E), dated 15/01/2016, as per laid down

procedure, under intimation to SELAA,

1. Itwasinformed that there are 04 pre-existing mining lease areas are proposed in the final
ESR,

3. W any new lease is identified, Sub-Divisional Committes will follow the entire procedure
every time on the basis of existing DSA.

4. Compliance of TTZ sectoral guidelines [Box-1) should be followed by the project
proponent.

5, Project proponent adhere to comply the order(s)/directions issued by Hon'ble
Court{s)/TTZ Authority/ Competent authorities from time to time.

6. Guidelines issued by Hon'ble Supreme Court in TTZ area will be strictly followed while
conducting Environment Impact Assessment.

7. After approval of DSR from SEIAA, the District Administration shall upload the DSR in
public domain along with Lease Wise Digital Maps showing the status of deposits and
piltar wise coordinates of existing and proposed areas.

8. The District Administration shall utilize the District Mineral Foundation Funds as per
notification no. B66/86-2017-132/2016 dated 15/05/2017 issued by Department of
Geology and Mining, Government of UP. or any modification in it by competent
authonty.

9. DMF fund should also be utilized for the environmental protection, development and
maintenance of haulage road. '

10. The lease shall periodically conduct audits of operative mine leases and take corrective
measures as per the directions of District Administration in case of adverse observations
and, a yearly report on this shall be sent to SEIAA as compliance,

11, Replenishment study on the basis of which the mineral availability is assessed should be
uploaded on websites of District and Mining Department and submitted to SEIAA along
with methodology adopted for study and details like geo-coordinates etc. of study points.

12. The District shall prepare a schedule for conducting replenishment study annually, This
study should be done by a reputed Central or State Govt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted to
SEIAA on its website. Quantity mined and auctioned shall be strictly based on
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replenishment study, District administration as well as Mining Department will follow all
norms and procedure to ensure no (llegal mining takes place.

13. Mining Department shall be responsible for demarcating the leases where-ever needed
after the monsoon.

14. Details of social and environmental preservation work done like name of the villages,
health care facility, School ete. under DMF should be uploaded on district website and
submitted to SEIAA,

15. All conditions and regulations related to TTZ should be followed while auctioning the
lease and carrying out mining.
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to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
roplenishment study. District administration as well 8 Mining Department will follow
all norms and procedure 1o ensure no illegal mining takes place.

3. Mining Depantment shall be responsible for demarcating the leases where-ever
needed after the monsoon.

4. Detalls of social and environmental preservation work done like name of the villages,
health care facliity, School etc. under DMF should be uploaded on district website and
submitted to SEIAA.

SEIAA nated that SEAC in its MoM has mentionad that DSR of Mirrapur was prepared
by SDC Jhansi which seems to be typographical error. SEIAA agreed with the
recommendation of SEAC to apprave the District Survey Report (DSR) of District- Mirzapur
along with following conditions:-

L Replenishment study on the basis of which the mineral availability Is assessed should
be uploaded on websites of District and Mining Department and submitted 1o SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of
study points,

2. The District shall prepare a schudule for conducting replenishment study annually.
This study should be done by a reputed Central or State Govt. institute and should be
uploaded on the websites of district, Gealogy and Mining Department and submitted
to SEIAA on s website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well a3 Mining Department will follow
all norms and procedure Lo ensure no iMegal mining takes place.

3. Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.

4. Details of soclal and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA,

5. Cluster EIA may be conductied for EC.

": SEIAA agreed with the recommendation of SEAC 10 approve the District Survey Report

(DSR) of District- Agra along with lollowing conditions:-

1. Replenishment study on the basis of which the mineral availability i assessed should
be upioaded on websites of District and Mining Department and submitted 1o SEIAA
along with methodology adopted for study and detads like geo-coordinates etc. of
study points.

2. Tha District shall prepare a schedule for conducting replenishment study annually,
This study should be done by a reputed Central or State Gowt. institute and should be
uplonded on th websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study, District administration as well as Mining Depantment will fofiow
all notms and procedure 1o ensure no illegal mming takes place

i Mining Department shall be responsible tor démarcating the leases where-ever
needed alter the mansoon.
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4. Details of socisl and environmental preservation work done like name of the villages,
health care facility, School ete. under DMF should be uploaded on district website and
submitted to SEIAA.

5. All conditions and regulations related to TTZ should be followed while auctioning the
leate and carrying out mining.

District Survey Report, Ambedkar Nagar.

SEIAA agreed with the recommendation of SEAC 1o approve the District Survey Report

(DSR) of District- Ambedkar Nagar along with following conditions:-

1. Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates ete. of
study points,

2. The District shall prepare 3 schedule for conducting replenishment study annually.
This study should be Sone by 3 reputed Central or State Govt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its wehsite. Quantity mined and auctioned shall be strictly based on
replenhhment study, District adminlstration as well 3 Mining Department will lollow
all norms and procedure 1o ensure no Hlegal mining takes place.

1. Mining Department shall be responsible for demarcating the leases wherg-ever
needed after the monsoon.

4. Detads of social and enviconmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submilted to SEIAA

District Survey Report, Ballia.

SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Ballla along with following conditions -

1. Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details Ike geo-codrdinates etc of
study points.

2. The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Govi. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no dlegal mining takes place.

3. Mining Department shall be responsible for demarcating the leases where-gver
needed after the moasoon.

4. Details of social and environmental preservation work done like name of the villages,

hiealth care facility, School ste. under DMF should be uploaded on district website and
submitted 1o SEIAA

1 i als] '-'.".'.Ll.'..;.
SElaa 5 with the recommendation of SEAC 10 approve the District Survey Repont
(DSR) of Dustrict- Racbarel along with following conditions:-
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ANNEXURE222

M Gma" priyanka swami <advpriyankaswami@gmail.com>

Original Application No. 86 of 2025 Raj Prakash Yadav Versus MoEF &CC& Ors.& JH=I
Hl

Directorate of Environment, UP <doeuplko@yahoo.com> Wed, Jul 2, 2025 at 7:43 PM
To: Regional Office Meerut <rodoeupmtc@yahoo.com>, Priyanka Swami <advpriyankaswami@gmail.com>, Ajay Sharma
<sharmaajay09@yahoo.com>

TEs e &ty srafay, yafarur ey Aiusn

DUl HIO QT@H gid e, =S faed! & A Original Application No. 86 of 2025 Raj Prakash
Yadav Versus MoEF &CC& Ors. H URdl & 38T ®ird 3ifeaerdt g4t fordept @, A0 GHosHodto, 78
fEeeh gRT UG .84 f&A1® 02-07-2025 &1 T A1 AT fordah! Ufd 3muah! +f gsiford 5, e mread
T /TS HTRaadT Al gRT GaR B Uitd B 718 S0 Ufa=yus WR A 9181 T § & HH H 3(a7d
TR ¢ fob 39 ITUE UFARIUY U R Yo Jiod, TH0S03M0T0T0, JOW0 §RT 3FAGH UaH Hx fear
T § S 7Y oy aied Yy &R 39 SR 9 Ufd € T ot e wandt, =g siftraaan, Aro
gﬁoﬂ,%ﬁ@wa@amﬁmumﬁmmﬁ%ﬁa@awﬁﬁ%%@
BT BY DR

Directorate of Environment, U.P.,

Dr. Bhim Rao Ambedkar Paryawaran Parisar,
Vineet Khand-1, Gomti Nagar,
Lucknow-226010.

web site- http://upenv.upsdc.gov.in

3 attachments

ﬂ 86 of 2025 Writ pg-333.pdf
16288K

ﬂ A 1& 2_merged.pdf
2936K

ﬂ AFFIDAVIT..pdf
380K


https://www.google.com/maps/search/Vineet+Khand-1,+Gomti+Nagar,+Lucknow-226010?entry=gmail&source=g
https://www.google.com/maps/search/Vineet+Khand-1,+Gomti+Nagar,+Lucknow-226010?entry=gmail&source=g
http://upenv.upsdc.gov.in/
http://upenv.upsdc.gov.in/
https://mail.google.com/mail/u/0/?ui=2&ik=46b080fe03&view=att&th=197cb7c9e53acc66&attid=0.1&disp=attd&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=46b080fe03&view=att&th=197cb7c9e53acc66&attid=0.1&disp=attd&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=46b080fe03&view=att&th=197cb7c9e53acc66&attid=0.2&disp=attd&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=46b080fe03&view=att&th=197cb7c9e53acc66&attid=0.2&disp=attd&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=46b080fe03&view=att&th=197cb7c9e53acc66&attid=0.3&disp=attd&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=46b080fe03&view=att&th=197cb7c9e53acc66&attid=0.3&disp=attd&safe=1&zw
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